
ERRATA

S.No. Reference As given To be corrected

1. Para 21, 3.1, 4.1, 5.1, 6.1 and 7.1
(date of tariff notification) Para

Dt. 31.3.92 (ammended
upto 6.11.95)

Dt. 30.3.92
(ammended upto
13.5.99)

2. Para 3.2, item (vii) line –9 041% 0.41%

3. Para 4.3 (i) 6th line “under Operation” “available for
operation”

4. Para 9.5  - 3rd line 1.11% 0.11%

5. Annexure – 3

i) Sl.No. 1 Auxiliary
consumption 1997-98

ii) Sl.No. 7 Auxiliary
consumption – 1996-97

iii) Sl.No. 31

10%

6.447

Salppur

1%

0.447

Slapper

6. Annexure – 7

i) Sl.No. 2

ii) Sl. No. 8

240 MW, 1063.545 MU

Khadra

120 MW, 487.54 MU

Khara

7. Annexure – 9

Sl.No. 5 – Auxiliary consumption
1998-99

10.41 10.041

8. Annexure – 17

i) Column 6, line 1
ii) Column 5, line 2
iii) Column 2, line 4

Tankpur
9971149
19683846

Tanakpur
99711449
196838466


